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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 18.06.2021 (FRIDAY) 

COURT – IV (VIRTUAL MODE) 

10:30 AM  
 

In the Court of Hon’ble Mr. Kanthi Narahari, Member (Technical) 
 

For Directions 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

No. 102 of 2019 

 

 

 

Spectrum Power Generation Ltd. & Ors. 

Vs. 

Kishan Rao & Ors. 
 

With 

Sameer Parekh  Yogesh Jagia-R1-10 

2.  Comp. App. (AT) 

No. 137 of 2019 

 

 
 

M.Kishan Rao & Ors. 

Vs. 

Spectrum Power Generation Ltd & Ors. 

Yogesh k. Jagia  Sumit Goel-R1, 

R32, R33 & R34 

Sidhartha Barua-

R5,R6 

3.  Comp. App. (AT) 

No. 128 of 2019 

 

Regal Machine Tools Pvt. Ltd. & Ors. 

Vs. 

Kaushy Lal & Ors. 

 
 

Mani Bhushan Sinha   Naman Joshi- 

(R1, R4) 

Chirag Jain-R5 

 

4.  Comp. App (AT) 

No. 262 of 2019 

 

 

Safeco Hygiene Films Pvt. Ltd. 

Vs. 

Loganmoy Ltd. Matheson Trust 1 Co. 

(BVI) Ltd. & Ors. 
 

With 

Aayushi Sharma  Mohit D. Ram-R1 

5.  Comp. App (AT) 

No. 263 of 2019 

 
 

SBPL Polymers LLP. 

Vs. 

Loganmoy Ltd. Matheson Trust Co. 

(BVI) Ltd. & Ors. 
 

Nakul Mohta Mohit D. Ram-R1 

6.  Comp. App. (AT) 

No. 78 of 2020 

 

Giriver Hotels & Resorts Pvt. Ltd. & 

Anr. 

Vs. 

Gajendra Singh Panwar & Ors. 

 

D.K Bhalla Anil Mehta 

Siddharth Bapna-R1 

& R2 

Sudeep Sudan-R3 & 

R4 

7.  Comp. App. (AT) 

No. 148 of 2020 

 

 

Vikas Sureshbhai Patel 

Director and shareholder of hiraj 

Hospitality Pvt. Ltd. & Anr. 

Vs. 

The Registrar Companies, Gujarat 

 
 

Devesh Rameshbhai 

Desai (C.S) 

Kamalkant Jha 

Vijay Joshi 

8.  Comp. App. (AT) 

No. 159-161 of 

2020 
 

 

Ankur Jain 

Vs. 

Yogesh Bothra 

Puneet Singh Bindra Swetab Kumar 

Gauraj Shah 

Yogesh Bothra 
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9.  Comp. App (AT) 

No. 169 of 2020  

 

Gouri Bio Dairy & Milk Pvt. Ltd. 

Through its hareholder: 

Sanjay Soni 

Vs. 

Registrar of Companies, Jharkhand & 

Anr. 
 
 

Pawan Sharma Prahlad Meena-ROC 

10.  Comp. App. (AT) 

No. 180 of 2020 
  

T. Shanmugapriya 

Vs. 

Embassy Travel & Tours Pvt. Ltd. 
 

 

With 

A Jaishanker Prakash 

Venkatramani-R1 & 

R2 

Krishna Ravindran-R3 

11.  Comp. App. (AT) 

No. 181 of 2020 

 

T. Shanmugapriya 

Vs. 

Skylift Cargo Pvt. Ltd. 

 
 

A Jaishanker Prakash 

Venkatramani-R1 & 

R2 

Krishna Ravindran-R3 

 

For Admission (After Notice) 

12.  Comp. App. (AT) 

No. 02 of 2021 

  

Santosh Kumar Bhoot & Anr. 

Vs. 

Naval Kumar Bhoot & Ors. 

 

Anuj Tiwari  Surjan Singh 

Shekhawat 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                 By order of Hon’ble Officiating Chairperson 

1. Notice Board                              -sd/-                   
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